¢l TEM NO. 56 Court No.7 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).27941/2008

(From the judgenent and order dated 05/04/2007 in DBCSA(Wit)
No. 368/2007 of The H GH COURT OF RAJASTHAN AT JAI PUR)

ASHOK KUMAR JAI'N Petitioner(s)
VERSUS
RAJASTHAN PUB. SER. COWM TH. I TS CH. & ORS. Respondent ( s)
Date: 13/07/2009 This Petition was called on for hearing today.
CORAM :
HON' BLE MR. JUSTI CE R V. RAVEENDRAN
HON' BLE MR. JUSTI CE B. SUDERSHAN REDDY

For Petitioner(s) M. Syed Hasan | sfahani, Adv.
M. Sarad Kumar Singhania, Adv.

For Respondent (s)
M. MIlind Kumar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List for final disposal in the nonth of April, 2010.
Counter-affidavit to be filed within eight weeks. Rejoinder-
affidavit to be filed within eight weeks thereafter w thout
further extension of tine.

(Pawan Kumar) (MS.

Court Master Court Master

Negi )



